
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VU-76l2O2tl t t gl I l A

From Smti. Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

To, Shri C. Chaturvedy,
District & Sessions Judge,
Chirang, Kajalgaon.

+L
Dated, Guwahati the [( December, 202+

Sub: Restricted Hotiday.

Ref:- YourtetterNo.DtCH.I-5l202412337dtd.04.12.2024.

Sir,

with reference to the above, I am directed to inform you that you have been
granted Restricted Horiday on 05,12.2024, arong with station teave permission, with
the official vehicle, at own cost, from the morning ot os.12,2o24 ti[ the morning of
06,12.2024. The next senior most Judiciar officer availabre at the station wourd remain in
charge of your Court and Offlce in your absence.

Yours faithfully,

S AI-

JT. REGIST RAR (VIGILANCE)

,H .vI -76 2 1
,)

ated
2 lL- tt- z"e

Copy to:-

-A,The Project Manager, Gauhati High Court.


